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(b) whether Qov r̂nment have any plan 
to start speed post delivery system in certain 
new centres in Maharashtra during 1990-91; 
and

(c) if so, the details of the expansion 
plan?

THE MINISTER OF STATE OF THE 
MINISTRY OF CX)MMUNtCATIONS (SHRI 
JANESHWAR MISHRA): (a) There are 3 
full-fledged speed-post centres namely. 
Bombay, Pune and Nagpur in which both 
items are accepted for booking and received 
for delivery and 2 speed-post extension 
counters at Thane and Nasik from where 
only speed-post items can be booked.

(b) No, Sir.

(c) Does not arise.

[Translation]

Regularlsatlon of Dally Wage Employ­
ees In Suratgarh Cattle Breeding Farnfi

•687. SHRI SHOPAT SINGH 
MAKKASAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) the number of daily wage empk>y- 
ees working in the Suratgarh cattle breeding 
farm;

(b) whether Central Tribunal, Jodhpur 
has ordered to regularise the services of the 
daily wage employes working in the farm;

(c) if so, whether these orders have 
been implemented: and

(d) if not, the reasons therefor?

THE DEPUTY PRIME MINISTER AND 
MINISTER OF AGRICULTURE (SHRI DEVI 
LAL):(a) 105.

(b) The Central Administrative Tribu­
nal, Jodhpur has ordered to regularise the 
servbes of the eligible casual workers In 
accordance with existing appHcable gukle* 
lines and orders of Govemnoent.

(c)and(d). In pursuance of the orders 
of the Central Administraiive Tribunal, the 
Internal Work Study Unit of the Department 
of Agrkuilture and Cooperatkm has carried 
out a study, and based on the recommenda- 
tk>ns of the Work Study, the required number 
of Group 'D* posts have been created and 
orders since issued to the Director of Cerrtral 
Breeding Farm. Suratgarh to make appoint- 
ments of the eligible casual workers duly 
observing the procedural formalities and 
statutory provisions.

Conditions and Service Rules off Extra 
Departmental Employees

*688. SHRISANTOSHKUMARGANG- 
WAR: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the nature of the duties being per­
formed by extra departmental postal em- 
ptoyees;

(b) the conditk>ns of $en̂ k:e rules of 
these employees;

(c) whether there is any proposal to 
amend these rules; and

(d) K so, the details thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) The Extra 
Depanmental empk>yees perform postal 
work in rural areas for a limited period of two 
to five hours a day and they have other 
avocations in life.

(b) The Extra Departmervtalemptoyees


